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Shri Eapur Singh: 1 want to say
that although our relations with the
press have been very correct and this
House has always adhered scrupulous-
ly to the principle that the press
should be frce from any interference
whatsoever, that does not give the
press the freedom to do what they
sometimes do....(Interruptions).

Re. Portrait

Mr. Speaker: This is not needed at
this moment, We have taken a deci-
sion now and he also says that he
does nol want to press that. Then
that should finish; that should be
concluded now. Where is the oppor-
tunity for saying all this?

Shri Kapur Singh: The press has
the freedom to select items of news
but the press does not have the free-
dom to do whatever the press wishes
fo do with individual Members. The
press sometimes is unfair to some of
us , .. (Interruption).

Mr. Speaker: That should suffice so
far as this malter is concerned. It is
closed. We can have some other
opportunity for criticizing or applaud-
ing the press. That would be a
different thing altogether. So far as
this is concerned, this matter ought
to be considered as closed.

Shri Kapur Singh: 1 want it to go
on record that T am notl zatisfied with
thig letter,

Mr. Speaker: All right,

Shri D. €. Sharma (Gurdaspur):
Sir, the reporting of the Statesman is
very fair and objective.

12.16 hrs,

RE: PRESENTATION OF PORTRAIT
OF PANDIT JAWAHARLAL NEHRU

Shrimatl Renu Chakravartty
(Barrackpore): Sir, yesterday when
we met in the Central Hall to pay
our  respecls to Pandit  Jawaharlal
Nehru for the unveiling of his port-
vait, we were very surprised 1o find
that in the programme il was  sald
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that Shri Raghunuth Singh was to
offer the porirait on behalf of Mem-
bers of Parliament. On such an
occasion we would have expected that
either you as the Speaker of the
Lok Sabha and the Chairman of the
Portraits Committee or the Leader of
the House or even, 1 would say, the
leading Opposition led by Shri Ranga
—one of these three—should have
been asked to present it on behalf of
Members ot Parliament. Why Was
Shri Raghunath Singh asked to do
this? After all, we did not make it
a party issue; we made it an issue
which was a national issue, We all
contributed towards it. Who decided
that? When that committee met,
there were only four people,

Mr. Speaker: The decision was mine.
I take full responsibility for that. If
anybody is to blame, it is 1 and no-
body else....(Interruption). I amu
sorry if it has been taken that way,
but as he was one of the members of
the Statues Committee, he was asked
to offer it.. . (Interruption).

Shri Dajil (Indore):
was senior to him.

Shri Mukerjee

Mr. Speaker: He has tsken keen
interest in that. That was dll. There
was nothing else in that,

" Shri Kapur Singh (Ludhiana): Was
he chosen because he is from Banaras?

Shri N. Sreekantan Nair (Quilon):
At the time of contributions you
wanted the co-operation of the
Opposition. Why did vou not consult
them now? We also paid our contri-
bution.

Mr. Speaker: There 1= no question
of payment now. The money is there.
If Members want that back, it would
be given to them .. (Interrupticon),

Shri Kapur Singh: It 1= not o ques-
son of money

Mr. Speaker: H¢ ha-
that

referred to



1 Re. Portrait of
5069 Pt. Nehru

Shri N. Sreekantan Nair: That is

not the attitude that the Specaker
should take.
Shri H. N. Muokerjee (Calcutta

Central): Sir, I did not expect it. It
was rather ungracious of you to say
that some Members wanted the money
back. That was not the idea at all.
You have already expressed your
regret that perhaps by mistake or
inadvertence you had requested only
one member of the Committee instead
of any other; or, you had not done it
yourself. You have expressed your
regret in regard to this matter and
the matter should be left at that. But
what you have said in regard to the
return of the money is very grace-
less. I am very sorry that we have
to hear it from your lips.

Mr. Speaker: Shri Mukerjee should
also renlise that the question of col-
lection was referred 10. Where was
the need to refer to that? (Inter-
ruption). This should not continue in
this manner. 1 have already expres-
sed that if it was a mistake, it wa*
mine. Because he was a member of
the Committee, he had been taking
active interest and in helping me
there, it was simply on that account
that I asked him. There was nothing
else,

Shri Daji: Other members were
also there on the Committee.

Shri N. Sreckantan Nair: The
Opposition ought to have been asso-
ciated with it.

Mr. Speaker: 1 had been calling
the meetings twice or thrice and
there were only two Members who
were coming to them.

Shrimati Renu Chakravarity: We
are alwaye in the House. When it ix
such an occasion, we would like {o
b assoviated.

Shri D. C. Sharma (Gurdaspur):
The choice of Shri Raghunath Singh
for prescniing the portrail was most
happy one.

VAISAKHA 16, 1888 (SAKA)

Papers Laid 15070

it ay fawd (q07)  #aT A
T & arr # w¥ga &7 7 A v g
FEAT WEAT | EW AT H 1
H¥T ¥ 30 § TeNiT ¥ A o f
fie ag wim w1 @ T 2

weuw Ay : et ST W o

ot aq fowd : aser wgRy, @1
o 7 AT ® oFe AE gAa ¢ owi
T A A qw Afaw

wow swtew : &% gE fAa
fe wrowt o7 A 9T mATA § fw
T # wor gty o7 AW ogor @

st ww fowd: o7 fov faerere «
HTSA IA H ATHT F7 A0

oy afww: o B AR wv
wwan g fe war wwe femr o

st Ay fosd : A W ATE AT &
77 FW R T AT W W

g R ?

12,19 hrs.
PAPERS LAID ON THE TABLE

NoTIFICATIONS UNDER EXPORT (QUALITY
ConTiol. AND INSRECTION) AcT

The Minister of Commerce (Shri
Manubhai Shah): Sir, I heg to lay on
the Table—

1y A copy each of the following
Notfications under  sub-sec-
tion (3) of section 17 of the
Export (Quality Contral and
Inspection) Art, 1963:--

(1t The Export  of De-giled
Rice Bran (Quality Contre.
and Imspections Rules, 1966
published In Notification
No. 5.0 860 n Gazetle of
India dated the 25th March,
1966



